IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :16-09-2025

Date : 16.09.2025

. Dealing
. IName of the Applicant .
‘ PP Section
Order
BLAPL- Dtd. (.
75386/2025(16.09.2025 4688/2025 SK SUNDARA C.0. 5025-09— N
12
Order [
CRLMC- Dtd. (.
75387/202516.09.2025 |00, oo |B.N.SATAPATHY c.o. 2025-09- A
11
Order B
BLAPL- Dtd. (.
75388/2025(16.09.2025 5272/2025 B DAS C.0. 5025-09— N
12
Order [
BLAPL- Dtd. _ (
75389/202516.09.2025 | ' o' oo |SK DWIEDE c.o. 202509 |BAIL-2 A
12
Order ?
BLAPL- Dtd. ‘
75390/2025(16.09.2025 724372025 S SAMAL C.0. 2025-09- BAIL-2 Tf
12
Order [
BLAPL- Dtd. _ (
75391/2025(16.09.2025 8291 /2025 AK SAHOO C.0. 2025-09- BAIL-1 N
12
Order [
BLAPL- Dtd. (.
75392/2025(16.09.2025 8301/2025 PK MOHANTY C.O0. 5025-09— N
12
Order [
BLAPL- Dtd. (.
75394/2025116.09.2025 |, 5 5,5 RK BARIK C.0. 2025-09~ |[BAIL-1 N
12
Order [
BLAPL- Dtd. (.
75395/2025(16.09.2025 8353/2025 PK MOHANTY C.0. 2025-09— N
12
Order [
BLAPL- Dtd. _ (.
75396/2025116.09.2025 o o0 50,5 |T SETHI C.0. 2025-09~ |BAIL=2 N
12




Order

BLAPL- Dtd.
75397/2025(16.09.2025 8324/2025 PK JENA 2025-09-
12
Order
BLAPL- Dtd.
75398/2025(16.09.2025 8385/2025 |C SRHOO 2025-09~ |BATL=2
12
Order
BLAPL- Dtd.
75399/2025(16.09.2025 8930/2025 PK JENA 2025-09-
12
Order
BLAPL- Dtd.
75400/2025(16.09.2025 8335/2025 |FK JENA 2025-09~ |BATL-1
12
Order
BLAPL- Dtd.
75401/2025(16.09.2025 8929/2025 PK JENA 2025-09—
12
Order
BLAPL- Dtd.
75402/20251(16.09.2025 7715/2025 ANITA PANDA 2025-09-
10
Order
WP (C) - Dtd. WRIT
75403/2025(16.09.2025 23280/2025 R. K. BEHERA 2025-09- |[RRANCH-1
08
Order
WP (C) - Dtd. WRIT
75404/2025(16.09.2025 24628/2025 B. K. DAS 2025-09- |[RRANCH-1
10
Order
WP (C) - COURT Dtd.
75405/2025(16.09.2025 24594/2025 S.K.BEHERA NO. 6 2025-10-
13
Order
WP (C) - COURT |Dtd. WRIT
75406/2025116.09.2025 24412/2025 A. SAHOO NO. 6 12025-09- |BRANCH-3
25
Order WRIT
WP (C) - COURT Dtd. BRANCH
75407/2025(16.09.2025 20958/2025 D. K. BEHERA NO. 6/2025-07- |(DIVISION
30 BENCH-1)
Order
WP (C) - COURT Dtd.
75409/2025116.09.2025 25061/2025 B. K. DAS NO. 6 12025-09—
25
Order
WP (C) - COURT Dtd.
75410/2025(16.09.2025 21755/2024 M. R. ROUTRAY NO. 2 12025-05-
13
Order
WP (C) - COURT WRIT
75411/2025(16.09.2025 25000/2025 B. RANA NO. 6 2825—09— BRANCH-3




24
Order
WP (C) - COURT Dtd.
75413/2025(16.09.2025 19243/2025 J. SAHOO NO. 6 12025-10-
22
Order
WP (C) - COURT |Dtd. WRIT
75414/20251(16.09.2025 18364/2025 B. N. SARANGI NO. 6 12025-09- | BRANCH-3
02
Order
WP (C) - COURT |Dtd. WRIT
75415/2025(16.09.2025 24992/2025 G. ROUT NO. 612025-09— |BRANCH-6
12
Order WRIT
WP (C) - COURT Dtd. BRANCH
75416/2025(/16.09.2025 12519/2025 S. SAHOO NO. 6 |2025-09- |(DIVISION
12 BENCH-1)
Order
WP (C) - COURT Dtd.
75417/2025116.09.2025 13502/2025 M. D. BISWAL NO. 6 12025-09-
12
Order WRIT
WP (C) - COURT |Dtd. BRANCH
75418/20251(16.09.2025 12585/2025 H. K. MOHANTA NO. 6 |2025-09- |(DIVISION
11 BENCH-2)
Order
WP (C) - COURT Dtd. WRIT
75419/2025(16.09.2025 23573/2025 B. MAHALI NO. 6 12025-10- |BRANCH-6
22
Order
WP (C) - COURT |Dtd. WRIT
75420/2025116.09.2025 24213/2025 L. K. NAYAK NO. 612025-10- |BRANCH-7
09
Order
MATA- COURT Dtd. FIRST
75423/2025116.09.2025 397/2023 P.K.DAS NO. 1 12025-09- |APPEAL
12
Order
BLAPL- COURT Dtd.
75425/2025116.09.2025 8310/2025 SARAT DASH NO. 1 12025-09-
12
CMP- COURT giier
75427/2025116.09.2025 1423/2025 Y.DAS NO. 2025-10-
23
29
Order
COURT
CRA- Dtd. CRIMINAL
75428/2025(16.09.2025 33/1998 B N SHADNGI NO. 2025-09- |APPEAL
23
09
CMP- COURT gijer
75429/2025116.09.2025 1438/2025 B.R.SENAPATI NO. 5025-11
23
21
CRA- COURT |Order CRIMINAL
75430/2025(16.09.2025 78/1994 D P PATTNAIK NO. Dtd. ADPEAL,




23 2025-09-
09
p COURT giier
75431/2025(16.09.2025 |00 o o M.MISHRA NO. | ooe_10-
23
28
— COURT giger
75432/202516.09.2025 5678/2025 |P-K-MOHANTY NO. ol 1,
23
08
I COURT giier
75433/202516.09.2025 | 7)o o |C.R.NAYAK NO. D ol oo
23
12
I COURT giier
75434/202516.09.2025 | s o |D.K.MOHANTY NO. Dol 9o
23
12
conTe COURT giger
75435/2025/16.09.2025 1060,2025 |D-K-MOHANTY NO. i 9o
23
12
Order
COURT
CRLMC- Dtd. CRIMINAL
75436/2025(16.09.2025 |-~ o |H.N.MOHAPATRA NO. 2 0% ho- luTsc
OLD
16
Order
RVWPET- COURT |Dtd.
75437/202516.09.2025 |, o0 . [P.K.DAS NO. & |2025-09-
25
Order
TRP (C) - COURT |Dtd.
75438/2025(16.09.2025 |50 20 o |S.SAHOO No. 6 12025-09-
12
Order
TRP (C) - COURT |Dtd.
75439/202516.09.2025 || 0 o0 . |D.SWAIN 0. ell2o25-09-
12
Order
MISC.
FAO- COURT |Dtd.
75440/202516.09.2025 |, 00 0 o |S.K.SAHOO No. & |2025-09- |APPEAL
SEC.
13
Order
FAO- COURT |Dtd.
75441/202516.09.2025 |, =, . S.SWAIN No. 6 |2025-09-
11
Order
FAO- COURT |Dtd.
75442/202516.09.2025 |00, 00 S.SWAIN xo. 6ll2025-09-
11
Order
CONTC- COURT |Dtd.
75443/202516.09.2025 |71, R.K.SARANGI vo. ell2025-09-
12
75444/2025(16.09.2025 |CONTC- B.K.MISHRA (COURT |Order




3219/2025 NO. 6 |Dtd.
2025-09-
12
Order
CONTC- COURT |Dtd.
75445/2025/16.09.2025 [0 o |H.K.MOHANTA NO. 6 12025-09-
12
CRLREV- COURT giier
75446/202516.09.2025 |00 o N.SAHOO NO. 3 | o c oo
OLD
24
CRLREV- COURT giier
75447/202516.09.2025 |05, |D.P.DASH NO. 3 | -t _go-
OLD
12
cMP- COURT gijer
75448/2025/16.09.2025 |00 50,5 |G.JAYASINGH NO. 3 1,055 09
OLD
03
Order WRIT
COURT
WP (C) - Dtd. BRANCH
75478/202516.09.2025 18892/2023 S K MOHANTY ggb 3 15025-09- (DIVISION
15 BENCH-3)
CRP- COURT giier
75480/202516.09.2025 |20, oo P K ROUTRAY NO. o5 10-
21
31
Order
COURT
WP (C) - Dtd. WRIT
75484/2025/16.09.2025 05434/2025 P MOHANTY gg. 5025-09— |BRANCH-5
15
ABLAPL- COURT giier
75486/202516.09.2025 [ o S0 o [PK MOHANTY NO. o5 09—
21
12
Order WRIT
COURT
WP (C) - Dtd. BRANCH
75487/2025/16.09.2025 91107/2025 PHARAT CHANDRA PATRA gg. 2025-09- | (DIVISION
15 BENCH-1)
ABLAPL- COURT giier
75488/2025(16.09.2025 10285 /2025 PX MOHANTY NO. 2025-09— [BAIL=2
21
12
Order
COURT
WP (C) - Dtd. WRIT
75490/202516.09.2025  |S o 0,0 R SAHU gi. 5025-09- |BRANCH-8
11
ABLAPL- COURT giier
75491/2025/16.09.2025 8755/2025 |AK MALLICK NO. oo c_gg. [BAIL-2
21
12
Order
COURT
WP (C) - Dtd. WRIT
75492/2025|16.09.2025 38099/2023 R SAHU gi. 2025-09- |BRANCH-4

11




COURT

Order

ABLAPL- Dtd.
75493/202516.09.2025 [ o0 )0 o |HK MALLICK NO. | oo _go-
21
12
Order
COURT
CRLMC- Dtd. CRIMINAL
75494/2025/16.09.2025 408/2019 |5 C BISWAL NO. i oe_10- |MIsc
24
10
Order
COURT
CRLMC- Dtd. CRIMINAL
75496/20251(16.09.2025 409/2019 S C BISWAL NO. 2025-10- MISC
24
10
Order
COURT
CRLMC- Dtd. CRIMINAL
75498/2025/16.09.2025 410/2019 | C BISWAL NO. i oe_10- |MIsc
24
10
Order
COURT
CRLMC- Dtd. CRIMINAL
75500/202516.09.2025 | L% . o |S C BISWAL NO. | oss_10- |Mrsc
24
10
Order
COURT
WP (C) - Dtd. WRIT
75501/2025/16.09.2025 25072/2025 D.K. DEHURY gg. 9999-12— |BRANCH-5
31
Order
ABLAPL- COURT |Dtd.
75502/202516.09.2025 [0 S0, |SR BARIK No. 2 |202a-05-
07
Order
COURT
WP (C) - Dtd. WRIT
75503/202516.09.2025 | L 0, 0o, [H K MOHANTA gg. 5999-12— |BRANCH-4
31
Order
75504/2025(16.09.2025 we (C) - SUVENDU BARIK EgURT Dtd. WRIT
: : 23940/2025 25’ 2025-09- |BRANCH-5
11
Order
75507/2025 |16.09.2025 |"E{C)~ SUVENDU BARIK ggURT btd. WRIT
: : 23929/2025 25' 2025-09- |BRANCH-3
11
Order
COURT
WP (C) - Dtd. WRIT
75509/202516.09.2025 |3, 00 0o, |S K RATH gg. 2025-09- |BRANCH-1
15
Order
COURT
WP (C) - Dtd. WRIT
75510/2025116.09.2025 |, o5 505, |S ACHARYA gg. 2025-09- |BRANCH-1
15
Order
COURT
WP (C) - Dtd. WRIT
75511/202516.09.2025 |1 o0 0., |G SUNDARA gg. 2025-09- |BRANCH-1
15
COURT |Order
WP (C) - WRIT
75512/20251(16.09.2025 R K SAHU NO. Dtd.
12830/2021 o5 5025-09- |DRANCH-3




15
Order
COURT
WP (C) - Dtd. WRIT
75513/2025/16.09.2025 | o0 505, |B K NAYAK gg. 5025-09— | BRANCH-3
15
S COURT giier
75514/2025/16.09.2025 23968/2025 NRUSINGH CH. ROUT NO. 2025-09-
25
15
B (C) - COURT giier
75515/2025/16.09.2025 |, o/ /0,5 |l D PANDA NO.  560g-12-
25
31
Order
COURT
WP (C) - Dtd. WRIT
75516/2025(16.09.2025 24996/2025 B K MOHARANA gg. 2025-09- |BRANCH-2
15
Order WRIT
COURT
WP (C) - Dtd. BRANCH
75518/20251(16.09.2025 23617/2025 PITAMBAR PANDA gg- 2025-09- |(DIVISION
15 BENCH-2)
B (C) - COURT giier
75519/2025/16.09.2025 24390/2025 GOPINATH SETHI NO. 2025-09-
25
15
Order
COURT
WP (C) - Dtd. WRIT
75520/2025/16.09.2025 |, 000 5055 |H K DAS NO.  19599-12- |BRANCH-7
25
31
Order
COURT
WP (C) - Dtd. WRIT
75521/2025/16.09.2025 |,/ 200 00,5 |J LENKA gg. 5025-09- |BRANCH-3
15
WP (C) - COURT giger WRIT
75523/2025(16.09.2025 20302/2025 PITAMBAR PANDA gg- 2025-09- |BRANCH-6
15
WP (C) - COURT gijer WRIT
75524/2025/16.09.2025 95315/2025 ACHYUTANANDA PATTANAIK gg. 2025-09- |BRANCH-2
15
Order WRIT
COURT
WP (C) - Dtd. BRANCH
75525/2025(16.09.2025 |, 500 o050 M K NAYAK gg. 2025-09- | (DIVISION
15 BENCH-3)
WP (C) - COURT giger WRIT
75526/2025/16.09.2025 25240/2025 PITAMBAR PANDA gg- 2025-09- |RRANCH-7
22
b (C) COURT giger
75527/2025(16.09.2025 |, o0 5055 MIHIR KANTA RATH NO. 15 0o5-09-
25
15
WP (C) - COURT |Order WRIT
75528/2025/16.09.2025 |, 000 o000 R K SARANGI No.  Iptd. BRANCH-8




25 2025-09- 4:
15
Order [
COURT
WP (C) - Dtd. WRIT (.
75529/2025/16.09.2025 |, 500 50,5 B K DAS gg. 2025-09- |lBRANCH-2 N
15
Order [
COURT (.
WP (C) - M/S.DR.SATCHIDANANDA Dtd. WRIT
75530/2025[16.09.2025 ) 5149 ,/5025 PATNAIK,B.K.ROUTRAY, S.PATNAIK ggb 2 12025-10- |BRANCH-8 gf
13 |
W (C) - COURT giier (.
75531/2025/16.09.2025 |52 5,5 (S PATTNAYAK NO. 2 | 0oc 10— N
OLD 3
13
WP (C) - COURT giier (.
75532/202516.09.2025 [ 20 50,5 S K RATH NO. 2 | 0 e 10— N
OLD 3
13
Order [
JCRLA- COURT Dtd. CRIMINAL | (s
75533/202516.09.2025 |, 00000 S P SAHOO o, ollo999-12- |[APPEAL, N
31
Order ?
JCRLA- COURT Dtd. CRIMINAL |
75534/202516.09.2025 |00, D SWAIN NG. 719999-12- |APPEAL Tﬁ
31 |
Order [
CRLMC- COURT Dtd. CRIMINAL | (s
75535/202516.09.2025 |0 00,, |J PARIDA No. 7 |2025-09- |MTIsC N,
15
Order [
WP (C) - COURT Dtd. WRIT (:
75536/2025/16.09.2025 5o 05055 [B.K. SWAIN No. 7 12025-09- |BRANCH-1 |N.
10
Order ?
WP (C) - COURT Dtd. WRIT ‘
75537/2025116.09.2025 137555 /5021 [T SWAIN NO. 7 /2025-09- |BRANCH-5 gf
15 ‘
Order ?
WP (C) - COURT |Dtd. WRIT “
75538/2025116.09.2025 1, 7450 /5057 [S K PARIDA NO. 7 [2025-09- [BRANCH-3 |}
15 *
Order [
COURT
WP (C) - Dtd. WRIT (:
75540/202516.09.2025 g0, 200015 M M NAYAK gg. 2025-04- |BRANCH-2 N
09
CONTC- COURT giier (.
75541/2025116.09.2025 | 50 50,5 [M/S PRADIPTA KISHORE BHUYAN NO. o os_ 09— N
25
15
Order B
COURT
WP (C) - Dtd. WRIT (.
75542/202516.09.2025 [, 500 50,5 M K NAYAK gg. 9995-12— |BRANCH-2 |
31
75544/2025(16.09.2025  |CRLMC- 'S C BISWAL (COURT |Order CRIMINAL |(!




3277/2017 NO.  |Dtd. MISC
25 2025-09-
10
Order
COURT
CRLMC- Dtd. CRIMINAL
75545/2025(16.09.2025 2103/2022 B S SWAIN NO. 2025-09- |MISC
25
12
Order
COURT
WP (C) - Dtd. WRIT
75546/202516.09.2025 38095/2023 R SAHU gg. 2025-09— |BRANCH-4
11
Order
COURT
WP (C) - Dtd. WRIT
75547/202516.09.2025 38106/2023 R SAHU gg. 5025-09— |BRANCH-5
11
MACA COURT giier MISC.
75548/2025/16.09.2025 |5 050, R K SAHU NO. | os_gg- |[RPPEAL
25 SEC.
19
ACA COURT giger MISC.
75549/202516.09.2025 [0, o |S SWAIN NO. | io5_gg- |PPPEAL
25 SEC.
19
BLAPL- COURT giier
75551/2025(16.09.2025 | f0c o0 c [PK PAL NO. S ooc_gg-
25
15
Order
MISC.
FAO- COURT |Dtd.
75552/2025/16.09.2025  [5050, G N SETHI NO. & |2025-11- [PPPEAL
SEC.
10
Order
BLAPL- COURT |Dtd.
75553/2025/16.09.2025 |00 0o |SK AHESAN No. & 12025-08—
13
CRLMC- COURT gijer
75555/2025(16.09.2025 3481/2025 N.K.SATAPATHY NO. 2 9999-12—
OLD
31
CRLMC- COURT giier
75556/2025/16.09.2025 |2/ o 5055 [N.K.SATAPATHY NO. 2 0569 19—
OLD
31
CRLMC- COURT gijer
75557/2025(16.09.2025 1851/2025 N.K.SATAPATHY NO. 9999_12—
15
31
ABLAPL- COURT giier
75564/2025(16.09.2025 10295/2025 B+ MOHANTY NO. oo c_gg. [BAIL-2
15
12
Order
COURT
CRLMC- Dtd. CRIMINAL
75568/202516.09.2025 3194/2023 M R SAHOO Tg. 2025-09- |MISC

12




COURT

Order

CRLMC- Dtd. CRIMINAL
75570/2025(16.09.2025 3194/2023 M R SAHOO NO. 2025-09- |MISC
15
12
Order
COURT
CRLMC- Dtd. CRIMINAL
75571/2025(16.09.2025 3194/2023 |F K MOHANTY NO. I oe_09- |MIsc
15
12
Order
COURT
CRLMC- Dtd. CRIMINAL
75573/2025(16.09.2025 2089/2022 MD.RIAZ NO. 2025-09- |MISC
15
12
Order WRIT
COURT
WP (C) - Dtd. BRANCH
75574/2025/16.09.2025 12585/2025 SUVENDU BARIK Tg. 2025-09- | (DIVISION
11 BENCH-2)
Order
COURT
CRLMC- Dtd. CRIMINAL
75575/2025(16.09.2025 |7 000, |P MUDULT NO. ot 09— |MIsc
15
12
. COURT giier MISC.
75576/2025/16.09.2025  [yg5 50,5 |J. DEHURY NO. | o 5_gg- [APPEAL
15 SEC.
12
Order
COURT
CRLMC- Dtd. CRIMINAL
75577/2025/16.09.2025 |02 0, 0, |C SAHU NO. ot 09— |MIsc
15
12
BLAPL- COURT gijer
75578/2025(16.09.2025 4850/2025 M. R. BARIK NO. 2025-09- BATL-1
15
12
Order
COURT
CRLMC- Dtd. CRIMINAL
75579/202516.09.2025 |00, |C SAHU NO. | ot 0o- |mrsc
15
12
CRLMC- COURT gijer
75581/2025/16.09.2025 | 000 J.. o |A K SWAIN NO. | 0ss_0o-
15
12
ABLAPL- COURT giier
75583/2025|16.09.2025 10263/2025 A. MOHANTY NO. 2025-09-
15
12
ABLAPL- COURT giier
75584/2025116.09.2025  [go5q 50,5 (R. MOHANTY NO. o5 09—
17
12
ABLAPL- COURT giier
75585/2025|16.09.2025 9489/2025 A. MOHANTY NO. 2025-08—
17
13
COURT Order
WP (C) - WRIT
75586/2025|16.09.2025 P. R. SWAIN NO. Dtd.
24511/2025 17 2025-09- |DRANCH-5




11
BLAPL- COURT giier
75587/202516.09.2025 [0, o o, |HEMANTA KUMAR MOHANTA O T
17
12
p COURT giier
75588/202516.09.2025 | /1g5 50,5 (G- SUNDARA NO.  hgo5_71-
23
17
. COURT giier
75589/202516.09.2025 |50, 5055 |J-SRHOO NO. s go5_71-
23
12
conTe. COURT giger
75590/202516.09.2025  [oogo oo, |B.D.BISWAL NO. | hoe_pgo
23
12
CRLREV- COURT giier
75591/2025/16.09.2025 oo 50,5 N.SAHOO NO. 3 1,055 10-
OLD
27
CRLREV- COURT giier
75592/202516.09.2025 S0, 0,5  |A.P.SRHOO NO. 3 | e _10-
OLD
27
Order
COURT
CRLREV- Dtd. CRIMINAL
75593/2025/16.09.2025 | /.50, |D.P.DASH NO. 3 1,055 10— |REVISION
OLD
22
CRLMC- COURT gijer
75594/202516.09.2025 |7, o7, 5 |J.PRADHAN NO. 2 0569 10—
OLD
31
CRLMC- COURT giier
75595/202516.09.2025 |70 0,5 |S-BARIK NO. 2 0cag 10-
OLD
31
CRLMC- COURT gijer
75596/202516.09.2025 [/, 7 0,5 |P.K.BEHERA O
OLD
28
CRLMC- COURY giier
75597/202516.09.2025 [ o/, 5 |P.K.BEHERA NO. 2 | 0 e 10—
OLD
28
Order
COURT
CRLMC- Dtd. CRIMINAL
75598/202516.09.2025 3513/2025 |F-K-ROUTRAY NO. 2 10000-12- MISC
OLD
31
S COURT giger
75600/202516.09.2025 |5 007 4,5 |T-R.DAS NO. 2 | 0 e 09—
OLD
15
CRLMC- COURT |Order
75601/202516.09.2025 [ o7, 5 |S-R.PATTANAIK NO. 2 Dtd.




OLD |2025-09-
15
CRLMC- COURT giier
75602/2025|16.09.2025 5565/2025 |7+ SAHOO NO. 2 0595 10-
OLD
31
Order
COURT
CRLMC- Dtd. CRIMINAL
75603/2025|16.09.2025 2587,/2025 |F-K-JENA NO. 2 10055 _09- MIsc
OLD
15
CRLMC- COURT giier
75604/2025|16.09.2025 3629,2025 |7+ LENKA NO. 2 0595 10-
OLD
31
CRLMC- COURT gijer
75605/2025|16.09.2025 3632/2025 [P-K-BEHERA NO. 2 058 ogo
OLD
15
CRLMC- COURT giger
75606/2025(16.09.2025 150/2025 P.K.PANI NO. 2 S o oo-
OLD
15
CMP- COURT gijer
75607/2025|16.09.2025 |70, 555 |P-K.DAS NO.  1hoo5-11-
23
18
CMP- COURT giger
75608/2025|16.09.2025 1436/2025 A.MOHANTY NO. 5025-11—
23
19
CRLMP- COURT gijer
75609/2025(16.09.2025 338/2025 |S-NAYAK NO. 2025-09-
23
11
CRLMP- COURT giier
75610/2025|16.09.2025 590/2025 S.K.BISWAL NO. 5025-09—
23
12
— COURT giier
75611/2025|16.09.2025 1040/2025 [R-K-NAYAK NO. 2025-09—
23
12
CRLMP- COURT giier
75612/2025|16.09.2025 1054/2025 G.B.PARIDA NO. 2025-09—
23
12
Order
COURT
CRLMP- Dtd. WRIT
75614/2025/16.09.2025 1099/2025 MANORANJAN PADHI gg- 2025-09- |RRANCH-8
11
S COURT giier
75615/2025|16.09.2025 1104/2025 S.DASH NO. 5025-09—
23
12
75616/2025(16.09.2025 |CRLMP- A.K.BARIK (COURT |Order




1112/2025 NO.  |Dtd.
23 2025-09-
12
Order
WP (C) - COURT |Dtd. WRIT
75617/2025|16.09.2025 24822/2025 M.R.DHAL NO. 6 12025-10- |BRANCH-5
09
Order
COURT
WP (C) - Dtd. WRIT
75618/2025/16.09.2025 25110/2025 |F- K- JENA gg. 5999-19— |BRANCH-2
31
Order
COURT
WP (C) - Dtd. WRIT
75619/2025/16.09.2025 25108/2025 * K MISHRA gg. 2025-09- |BRANCH-3
15
Order WRIT
COURT
WP (C) - Dtd. BRANCH
75620/2025/16.09.2025 |, 0500055 |P-K.JENA gg. 9999-12- | (DIVISION
31 BENCH-2)
Order
COURT
WP (C) - Dtd. WRIT
75621/202516.09.2025 |, 5 0,000 [P K BEHERA gg. 2025-09— |BRANCH-6
15
Order
COURT
WP (C) - Dtd. WRIT
75622/2025/16.09.2025 |, 0, o0 50,5 |S MOHANTY gg. 2025-09- |BRANCH-4
15
BLAPL- COURT giier
75623/202516.09.2025 |00, oo [RK BARIK NO. i 9o
25
15
Order
COURT
WP (C) - Dtd. WRIT
75625/2025(16.09.2025 |50, 00 05, |J J PARIDA gg. 2025-09- |BRANCH-6
15
BLAPL- COURT gi:er
75626/2025|16.09.2025 4954/2025 M DAS NO. 2025-09- BATL-2
25
15
WP (C) - COURT giger
75627/2025/16.09.2025 |, 00 50,5 |P-K.JENA NO.  Jg09-10-
25
31
BLAPL- COURT giier
75628/2025|16.09.2025 8444/2025 KK NATH NO. 2025-09— BATIL-2
25
15
Order
COURT
WP (C) - Dtd. WRIT
75629/2025(16.09.2025 25111/2025 b -K-JENA gg. 5999-12— |BRANCH-5
31
BLAPL- COURT giier
75630/2025116.09.2025 | /5 50,5 |SK SUNDARA gg. 2025-09~ |BAIL-1

15




COURT

Order

WA- M/S.RANJIT MOHANTY, S.P.PATI, Dtd.
75631/2025|16.09.2025 ;0 o 0 00u v uonaNTY gg- 2025-09—
11
Order
COURT
WP (C) - Dtd. WRIT
75632/2025|16.09.2025 25115/2025 |0 - K- JENA gg. 9999-12— |BRANCH-3
31
—— COURT giier
75633/2025/16.09.2025  [00 ) . |DP DASH NO. | i e 09—
25
15
Order
COURT
WA- M/S RANJIT MOHANTY, S.P. Dtd.
75634/2025116.09.2025 1) 109/2024 |PATI, M. MOHANTY ot |2025-09-
12
WP (C) - COURT WRIT
75635/2025/16.09.2025 15008/2025 J P KAR NO. 6 BRANCH- 4
Order
BLAPL- COURT |Dtd.
75636/2025(16.09.2025 5601/2025 U DAS NO. 6 12025-09-
15
Order
COURT
WP (C) - Dtd. WRIT
75649/2025|16.09.2025 |, )0 o0 |S.MITRA gg. 9999-12- | BRANCH-8
31
B (C) - COURT giier
75651/2025|16.09.2025 |0 15 5q,5 |P-K.JENA NO. 9999-12—
25
31
Order
COURT
WP (C) - Dtd. WRIT
75652/20251(16.09.2025 25120/2025 P.K.JENA I;C;' 9999-12—- |BRANCH-1
31
Order
COURT
WP (C) - Dtd. WRIT
75654/20251(16.09.2025 25121/2025 P.K.JENA 15(5). 9999-12- |BRANCH-6
31
Order
COURT
WP (C) - Dtd. WRIT
75655/2025|16.09.2025 |, 200 050 [C.R.NAYAK gg. 2025-09— |BRANCH-5
15
S COURT gijer
75656/2025/16.09.2025 |, o 0, [P.K.JENA NO.  5590-12-
25
31
Order
COURT
WP (C) - Dtd. WRIT
75658/2025/16.09.2025 94499/2025 P.B.SENAPATI gg~ 2025-09- |BRANCH-4
15
Order
COURT
WP (C) - Dtd. WRIT
75659/2025116.09.2025 |, 00 50,5 [P-K.JENA gg. 9999-12— |BRANCH-2

31




Order WRIT
WP (C) - COURT |Dtd. BRANCH
75660/2025|16.09.2025 |, o000 o IN.C.SINHA NO. € |2025-09- |(DIVISION
23 BENCH-2)
WP (C) - COURT giger
75662/202516.09.2025 25104/2025 S -MITRA NO. 9999-19-
25
31
Order
COURT
WP (C) - Dtd. WRIT
75663/2025|16.09.2025 |, oo o |P.C.MOHANTY 28. 5025-09- |BRANCH-6
23
WP (C) - COURT giger
75664/202516.09.2025 25103/2025 S -MITRA NO. 9999-19-
25
31
Order WRIT
COURT
WP (C) - Dtd. BRANCH
75665/2025|16.09.2025 )., 0 o [P.R.SHAIN gg. 2025-09- | (DTVISION
12 BENCH-2)
WP (C) - COURT gijer
75666/2025|16.09.2025 |/, o' o oIS . MITRA NO.  |gog6 1o-
25
31
Order WRIT
COURT
WP (C) - Dtd. BRANCH
75667/2025|16.09.2025 ), /2" - MADAN DAS gg. 9996-12- | (DIVISION
31 BENCH-2)
WP (C) - COURT gijer
75668/2025|16.09.2025 |, o' o o |S . MITRA NO.  [oggg 1am
25
31
Order
COURT
75669/2025 |16.09.2025 |WE(C)~ SAROJ KU. SWAIN NgU ptd. WRIT
25189/2025 oo [9999-12- |BRANCH-6
31
WP (C) - COURT gi:er
75670/2025|16.09.2025 ), 50 0 o |J. P KAR NO.  [ggg9_1nm
25
31
WP (C) - COURT giger WRIT
75672/2025(16.09.2025 ). 5 0, o |SOMNATH BORDHAN gg. 9999-19— |BRANCH-1
31
Order
COURT
75673/2025|16.09.2025 |"E(C)- A.K.BEHERA No. Ptd- WRIT
13518/2025 Py 2025-09- |BRANCH-1
08
WP (C) - COURT giier WRIT
75675/2025/16.09.2025 |, 20" - |GYANA RANJAN PATRA gg. 9999-19— |BRANCH-2
31
WP (C) - COURT |Order
75676/2025|16.09.2025 |, ~o" o o |GYANA RANJAN PATRA NO.  |Dtd.

25

9999-12-




31
WP (C) - COURT giier WRIT
75678/2025/16.09.2025 95403/2025 GYANA RANJAN PATRA gg- 9999-12- |BRANCH-3
31
Order WRIT
COURT
WP (C) - Dtd. BRANCH
75679/2025/16.09.2025 25402/2025 GYANA RANJAN PATRA gg- 9999-12- | (DIVISION
31 BENCH-2)
WP (C) - COURT giier WRIT
75680/2025/16.09.2025 95401/2025 GYANA RANJAN PATRA gg- 9999-12- |BRANCH-5
31
WP (C) - COURT giger WRIT
75681/2025/16.09.2025 25398/2025 GYANA RANJAN PATRA gg- 9999-12- |BRANCH-5
31
WP (C) - COURT giier WRIT
75682/2025/16.09.2025 95395/2025 GYANA RANJAN PATRA gg- 9999-12— |BRANCH-5
31
WP (C) - COURT giier WRIT
75683/2025(16.09.2025 95394/2025 GYANA RANJAN PATRA gg- 9999-12— |BRANCH-5
31
WP (C) - COURT giger WRIT
75684/2025/16.09.2025 95372/2025 GYANA RANJAN PATRA gg. 9999-12— |BRANCH-4
31
e () COURT gijer
75685/2025/16.09.2025 95365/2025 GYANA RANJAN PATRA NO. 999912~
25
31
Order
COURT
WP (C) - Dtd. WRIT
75686/2025/16.09.2025 95393/2025 A.K.BEHERA gg~ 9999-12- |BRANCH-8
31
Order
COURT
WP (C) - Dtd. WRIT
75687/2025/16.09.2025 95383/2025 A.K.BEHERA gg- 9999-12- |BRANCH-3
31
Order
COURT
WP (C) - Dtd. WRIT
75689/2025/16.09.2025 95375/2025 A.K.BEHERA gg- 9999-12— |BRANCH-3
31
Order
COURT
WP (C) - Dtd. WRIT
75690/2025(16.09.2025 25374/2025 [P+ K-BEHERA I;g 9999-12- |BRANCH-4
31
Order
COURT
WP (C) - Dtd. WRIT
75691/2025/16.09.2025 95354 /2025 A.K.BEHERA gg- 9999-12— |BRANCH-4
31
WP (C) - COURT |Order WRIT
75692/2025/16.09.2025 95025/2025 A. P. DAS NO. Dtd. BRANCH-1




25 2025-09-
15
. COURT giier
75693/202516.09.2025 /o020 oo ¢ [B. RANA NO. | ooe_ 09—
25
15
Order
COURT
WP (C) - Dtd. WRIT
75694/202516.09.2025 55112/2025 SUMAN MITRA gg. 9999-12— |BRANCH-3
31
. COURT giier
75695/202516.09.2025 |/, ¢ o o,c |J. PRADHAN NO. | ooe_ 09—
25
15
wp(c) - COURT giier
75696/2025(16.09.2025 |- 0 o0, |A.K.BEHERA NO. 9999-19-
25
31
Order
COURT
WP (C) - Dtd. WRIT
75697/202516.09.2025 25227/2025 |7 PRADHAN gg. 2025-09- |BRANCH-3
15
Order WRIT
COURT
WP (C) - Dtd. BRANCH
75698/2025/16.09.2025 ). 20 o, |J. PRADHAN gg. 2025-09- | (DIVISION
15 BENCH-3)
. COURT giger
75699/202516.09.2025 |, o0, |A.K.BEHERA NO. 9999-19-
25
31
Order
COURT
WP (C) - Dtd. WRIT
75700/202516.09.2025 )., 20 oo ¢ |J. PRADHAN gg. 2025-09- |BRANCH-4
15
e (c) - COURT giier
75702/202516.09.2025 /o) o) oo 0 [A.K.BEHERA NO. 5999-19-
25
31
. COURT giier
75703/202516.09.2025 | Jooo oq,c |J. PRADHAN NO. ol 9o
25
15
Order
COURT
WP (C) - Dtd. WRIT
75704/202516.09.2025 )., 00 oo o [A.K.BEHERA gg. 5999-19— |BRANCH-5
31
Order
COURT
WP (C) - Dtd. WRIT
75705/2025116.09.2025 |, 5055 5055 |S- BISWAL gg. 2025-09- |BRANCH-7
15
Order
COURT
WP (C) - Dtd. WRIT
75706/202516.09.2025 /oo 00,0 [SUMAN MITRA gg. 5999-12- |BRANCH-&
31
75707/2025(16.09.2025 |[FAO- \G. N. SETHI (COURT |Order MISC.




313/2025 NO. 6 |Dtd. APPEAL
2025-11- |SEC.
13
Order WRIT
COURT
WP (C) - Dtd. BRANCH
75708/2025116.09.2025 |, 20,000 [SUMAN MITRA gg. 9999-12- | (DIVISION
31 BENCH-2)
Order
COURT
WP (C) - Dtd. WRIT
75709/2025(16.09.2025 24409/2025 B+ K- SETHI gg. 5025-09- |BRANCH-8
15
Order
COURT
WP (C) - Dtd. WRIT
75710/2025(16.09.2025 25278/2025 R+ MOHANTY gg. 2025-09- |BRANCH-5
15
wp(c) - COURT giier
75711/2025/16.09.2025 95473/2025 SUMAN MITRA NO. 9999-12—
25
31
Order
COURT
WP (C) - Dtd. WRIT
75712/2025/16.09.2025 25405/2025 K. C. PANDA gg. 2025-09- |BRANCH-3
15
Order WRIT
COURT
WP (C) - Dtd. BRANCH
75713/202516.09.2025 |, 00 5050 [SUMAN MITRA gg. 9999-12- | (DIVISION
31 BENCH-1)
B (C) - COURT giier
75714/2025/16.09.2025 25459/2025 A.P. DAS NO. 2025-09—
25
15
S COURT giger
75715/2025/16.09.2025 95471 /2025 SUMAN MITRA NO. 9999-12—
25
31
Order
COURT
WP (C) - Dtd. WRIT
75716/2025/16.09.2025 |, 00 o055 |B- P. DAS gg. 2025-09- |BRANCH-7
15
Order
COURT
WP (C) - Dtd. WRIT
75717/2025/16.09.2025 95264 /2025 A. P. DAS gg. 2025-09— |BRANCH-6
15
Order
COURT
WP (C) - Dtd. WRIT
75718/2025/16.09.2025 |, /o 0o |A. P. DAS gg. 5025-09— | BRANCH-5
15
S COURT giier
75719/202516.09.2025 )0, 0,000 (B-P. DAS NO. i oo
25
15
— COURT giier
75720/2025116.09.2025 g 55 50,5 MR SAHOO gg. 2025-09~ |BAIL-1

15




COURT

Order

WP (C) - Dtd. WRIT
75721/202516.09.2025 | o000 o000 |B.K. NAYAK gg. 2025-09- |BRANCH-4
12
Order WRIT
COURT
WP (C) - Dtd. BRANCH
75722/2025(16.09.2025 305642024 S+ MOHANTY gg. 2025-09- | (DIVISION
15 BENCH-1)
Order
COURT
WP (C) - Dtd. WRIT
75723/2025/16.09.2025 |, 07 o050 R. K. BARIK 28. 2025-10- |BRANCH-1
09
Order WRIT
COURT
WP (C) - Dtd. BRANCH
75724/2025(16.09.2025 25149/2025 S+ K. MOHARANA gg. 2025-09- | (DIVISION
15 BENCH-2)
Order
WP (C) - COURT |Dtd. WRIT
75725/202516.09.2025 1,550 /50,5 |5+ MITRA NO. 6 |2025-09- |BRANCH-8
23
WP (C) - COURT giier
75726/2025/16.09.2025 24458/2025 M. BISWAL NO. 9999-19-
25
31
CRLREV- COURT giger
75727/2025/16.09.2025 |- o0,c  |D.P.DASH NO. | 0o _go-
25
12
Order
COURT
WP (C) - Dtd. WRIT
75728/202516.09.2025 |1 0, ., B P TANGA gg. 2025-09- |BRANCH-5
12
Order
CRLREV- COURT |Dtd. CRIMINAL
75729/20251(16.09.2025 70/2024 J SAHOO NO. 8 12025-10- |REVISION
23
Order
COURT
WP (C) - Dtd. WRIT
75730/2025/16.09.2025 |, oc o0 0 R CH ROUT NO. 3| o4 11— |RRANCH-S
OLD
13
Order
MISC.
FAO- COURT |Dtd.
75731/2025(16.09.2025 3572015 GOPINATH SETHI NO. 6 |2025-11- APPEAL
SEC.
13
Order
FAO- COURT |Dtd.
75732/2025/16.09.2025 |55 54,, |P K PARIDA NO. 6 19999-12-
31
Order
FAO- COURT |Dtd.
75733/20251(16.09.2025 322/2024 J DEHURY NO. 6 12025-09-
15
Order
BLAPL- COURT
75738/20251(16.09.2025 2018/2025 KN SAHOO NO. 6 Dtd.

2025-09-




15
Order
BLAPL- COURT Dtd.
75739/2025116.09.2025 2096/2025 KN SAHOO NO. 6 12025-09—
15
Order
BLAPL- COURT |Dtd.
75740/2025116.09.2025 8449/2025 AK MISHRA NO. 6 12025-09-
15
Order
BLAPL- COURT |Dtd.
75741/2025116.09.2025 8435/2025 NK ROUT NO. 6 12025-09—
15
Order
BLAPL- COURT Dtd.
75742/2025116.09.2025 1747/2025 DP DASH NO. 6 12025-09—
15
Order
BLAPL- COURT Dtd.
75743/20251(16.09.2025 8421/2025 BIBHUTI RANJAN MOHANTY NO. 6 .2025-09- BAIL-2
15
Order
BLAPL- COURT Dtd.
75744/20251(16.09.2025 1475/2025 B SINGH NO. 6 12025-09-
15
Order
BLAPL- COURT Dtd.
75745/202516.09.2025 |00, |RASHMI NARAYAN PATNATK NO. 6 12025-09-
15
Order
CRLA- COURT Dtd.
75746/2025116.09.2025 886/2025 P.K.MOHANTY NO. 6 12025-09-
15
Order
CRLREV- COURT Dtd.
75748/2025116.09.2025 367/2024 J. P. PATRA NO. 6 12025-08—
20
Order WRIT
COURT
WP (C) - Dtd. BRANCH
75752/2025(16.09.2025 25384/2025 Y. DAS gg- 9999-12- | (DIVISION
31 BENCH-2)
. COURT giier
75753/2025116.09.2025 25379/2025 Y. DAS NO. 9999-12—
25
31
Order
COURT
WP (C) — Dtd. WRIT
75754/2025116.09.2025 25485/2025 Y. DAS gg. 9999-12- |BRANCH-4
31
Order
COURT
WP (C) — Dtd. WRIT
75755/2025(16.09.2025 24409/2025 B. P. MISHRA gg- 2025-09- |BRANCH-8
15
CRLREV- COURT |Order
75756/20251(16.09.2025 435/2025 RATIKANTA MOHAPATRA NO. Dtd.




25 2025-09-
15
Order
COURT
WP (C) - Dtd. WRIT
75757/2025(16.09.2025 |, 00 0,5 |B. K. BEHERA 12«; 5000-01- |BRANCH-7
01
COURT
ABLAPL-
75758/2025|16.09.2025 9001/2025 KC PANDA g?.
ABLAPL- COURT giier
75759/2025|16.09.2025 9063/2025 S.K.MEHERULLA NO. 2025-09-
21
15
ABLAPL- COURT giger
75761/2025/16.09.2025 8372/2025 |b-K-NAYAK NO. |0 o6 09—
21
15
ABLAPL- COURT giier
75762/2025/16.09.2025 (o000 )0 oc [M.R.SAHOO NO. | 0oe_pg-
21
15
BLAPL- COURT giier
75763/2025/16.09.2025  [oi a0 505 [SUMAN MITRA NO. | oo 5_gg- [BAIL-1
21
15
ABLAPL- COURT giger
75764/2025/16.09.2025 (o 0" o |S.BISWAL NO. | 0oe_pg-
21
15
BLAPL- COURT giier
75765/2025|16.09.2025 8776/2025 M. R. BARIK NO. 2025-09- BATL-1
21
15
BLAPL- COURT giier
75766/202516.09.2025 | "0 o0 T R DAS NO. | ot _go-
21
15
BLAPL- COURT giier
75767/2025|16.09.2025 8772/2025 M. R. BARIK NO. 2025-09— BATL-2
21
15
ABLAPL- COURT giier
75768/2025|16.09.2025 8586/2025 S.BISWAL NO. 2025-09- BATL-2
21
15
BLAPL- COURT giier
75769/2025116.09.2025 g o0 50,5 M. R. BARIK NO. o o5 09—
21
15
BLAPL- COURT giier
75770/2025|16.09.2025 8451/2025 T R DAS NO. 2025-09—
21
15
ABLAPL- COURT |Order
75771/2025|16.09.2025 8927/2025 M.R.SAHOO NO. Dtd. BAIL-1




21 2025-09-
15
ABLAPL- COURT giier
75772/2025(16.09.2025  [¢-0500 .. RANA c.o. No. |7rS: o [BAIL-1
21
15
ABLAPL- COURT giger
75773/2025(16.09.2025 9583/2025 |P-K-RANA C.0. NO. o 5_gg- [BAIL-2
21
15
BLAPL- COURT giier
75774/2025(16.09.2025  |007'C . \JADUNATH PRADHAN c.o. o. |78 o
21
15
ABLAPL- COURT giier
75775/202516.09.2025 702500 IS MOHANTY c.o. No. |7r€: o [BATL-1
21
15
CRLMC- COURT giger
75778/202516.09.2025 | euC o IS BISWAL c.o. No. %5 o
21
16
CRLMC- COURT gijer
75779/202516.09.2025 | SLCR s BISWAL c.o. No. 2[FS
OLD
16
Order
WA- Dtd. WRIT
75385/2025116.09.2025 1615/2022 MANOJ KUMAR RANA GENERAL 2025-09- |APPEAL
11
Order
75393/2025|16.09.2025 |"E(€)~ ARPITA PRIYADARSINI PANDA GENERAL btd.
<09 17036/2025 2025-06-
25
Order WRIT
WP (C) - Dtd. BRANCH
75408/2025116.09.2025 24018/2025 SUSHREE RANJAN MOHANTY GENERAL 2025-09- (DIVISION
12 BENCH-1)
WP (C) - Entire
75412/2025116.09.2025 12698/2016 SIBANANDA PATRA GENERAL Brief
WP (C) - Entire
75421/2025116.09.2025 12698/2016 SIBANANDA PATRA GENERAL Order
WP (C) - Entire WRIT
75422/2025116.09.2025 14564/2025 MANASH RANJAN BAUG GENERAL Brief BRANCH=-5
CONTC- Entire
75424/2025116.09.2025 3962/2023 SANDHYARANI PANT GENERAL Brief CONTEMPT
75426/2025 |16.09.2025 |"E(C)~ SUNANDA KUMAR SAHOO GENERAL Plaint
14806/2005
Order
TRP (C) - Dtd.
75449/2025116.09.2025 278/2025 PRAMOD RANJAN BEHERA GENERAL 2025-09—

15




ABLAPL- Entire
75450/2025/16.09.2025 [ /000, . |APARESH BHOI GENERAL Brief
Order
CRLMC- Dtd.
75452/2025|16.09.2025 | W0 o |SRITAM KUMAR NAYAK GENERAL 2055-00-
15
Order
CRLMC- Dtd.
75453/2025(16.09.2025 |2 070 . |RAMESH CHANDRA NAYAK GENERAL 2055-00-
15
Order
BLAPL- Dtd.
75455/2025116.09.2025 8434/2025 MANAS PATI GENERAL 2025-09-
15
Order
75458/2025 |16.09.2025 |2~ MANOJ KUMAR RANA GENERAL btd.
e 134/2025 2025-09-
10
Order
75460/2025 |16.09.2025  |"A~ MANOJ KUMAR RANA GENERAL ptd.
: : 139/2025 2025-09-
10
Order
75463/2025 |16.09.2025 |27 MANOJ KUMAR RANA GENERAL btd.
e 132/2025 2025-09-
10
Order
75465/2025 |16.09.2025  |"A- MANOJ KUMAR RANA GENERAL ptd.
07 125/2025 2025-09-
10
Order
75468/2025|16.09.2025 |2 MANOJ KUMAR RANA GENERAL btd.
0o 138/2025 2025-09-
10
Order
CRLREV- Dtd.
75485/2025|16.09.2025 o7 . |RASHMITA SAHU GENERAL 2055-00-
15
Order
ABLAPL- Dtd.
75489/2025|16.09.2025 [ 100 o [LALATENDU PAL GENERAL 5025-09-
15
Judgement
WP (C) - Dtd. WRIT
75505/2025/16.09.2025 |00 o700, MOHAMMED MUSTAQ ANSARI GENERAL 5055-09— |BRANCH-4
10
Order
WP (C) - Dtd. WRIT
75517/202516.09.2025 1o - [BASANTA KUMAR NAYAK GENERAL 2025-01— |BRANCH-1
17
Order
WP (C) - Dtd. WRIT
75522/2025|16.09.2025 |1 o0 0 IMANOJ KUMAR RANA GENERAL 5025-05— |BRANCH-4
18
175539/2025(16.09.2025 |ABLAPL-  |OM PRAKASH SARAN GENERAL | Order




9784/2025 Dtd.
2025-09-
11
Judgement
BLAPL- Dtd.
75543/20251(16.09.2025 8384/2025 SAMBIT PRASAD SINGH GENERAL 2025-09-
12
Order
BLAPL- Dtd.
75560/202516.09.2025 |00, 50,5 |OM PRAKASH SARAN GENERAL 2025-00—
16
Order
WP (C) - Dtd. WRIT
75561/202516.09.2025 |/ 52", , |TAHASILDAR BHUBANESWAR GENERAL 2024-09— |[BRANCH-4
24
Order
WP (C) — Dtd. WRIT
75563/20251(16.09.2025 24678/2025 PRATYASISH MOHANTY GENERAL 2025-09- |BRANCH-6
10
ABLAPL- Final
75582/20251(16.09.2025 10363/2025 GAJENDRA KUMAR BAG GENERAL Order BAIL-1
Order
ABLAPL- Dtd.
75688/20251(16.09.2025 6414/2025 ARUPANANDA GOSWAMY GENERAL 2025-09— BATIL-1
04
Order
WP (C) - Dtd. WRIT
75701/2025|16.09.2025 |0, 50,5 MANOJ KUMAR RANA GENERAL 2023-11- |[BRANCH-1
23
Order
WP (C) - Dtd.
75734/20251(16.09.2025 22578/2025 AKSHYA KUMAR BEHERA GENERAL 2025-09-
09
Order
WP (C) - Dtd.
75735/20251(16.09.2025 22578/2025 AKSHYA KUMAR BEHERA GENERAL 2025-08-
20
Order
CRLREV- Dtd. CRIMINAL
75736/2025(16.09.2025 157/2023 SRIDHAR GIRI GENERAL 2025-09— |REVISION
15
Judgement
75737/2025 |16.09.2025 "2 {C)~ ARPTTA PRIYADARSTNI PANDA GENERAL ptd.
: : 17036/2025 2025-09-
15
Order
BLAPL- Dtd.
75747/2025116.09.2025 8431/2025 BIKASH KUMAR PRADHAN GENERAL 2025-09-
15
CRLMC- Entire CRIMINAL
75776/2025116.09.2025 3141/2022 DEBIDUTTA MOHAPATRA GENERAL Brief MISC
CRLMC- Entire CRIMINAL
75777/20251(16.09.2025 3141/2022 DEBIDUTTA MOHAPATRA GENERAL Order MISC
CMP- Order
75384/2025(16.09.2025 1230/2025 B.K.PANDA GENERAL Dtd.




2025-10-
31

75451/202516.09.2025 |FA-88/1971|S DAS GENERAL
CRLMC- CRIMINAL
75454/202516.09.2025 31942023 B SINGH GENERAL M1SC
WP (C) - WRIT
75456/2025/16.09.2025 223972017 |[R K BARIK GENERAL BRANCH-8
WP (C) - WRIT
75457/202516.09.2025 223972017 |R K BARIK GENERAL BRANCH-8
WP (C) - WRIT
75459/2025(16.09.2025 8206/2019 |0 R DAS GENERAL BRANCH-4
WP (C) - WRIT
75461/2025/16.09.2025 9705/2009 D C SWAIN GENERAL BRANCH-8
75462/2025(16.09.2025 WP (C) - D P DASH GENERAL
R 22207/2010
WP (C) - WRIT
75464/2025/16.09.2025 15023/2024 |3 K SAHU GENERAL BRANCH-€
CRLMC- CRIMINAL
75466/2025/16.09.2025 1773/2017 A K BARIK GENERAL I SC
RSA- SECOND
75467/2025/16.09.2025 lo8/2008 b MOHANTY GENERAL ADDEAL
75469/2025 |16.09.2025 |"ELC)~ S C CHOUDHURY GENERAL
e 14797/2005
75470/2025 |16.09.2025 |"EL{C)~ P K PAL GENERAL
i 8312/2007
WP (C) - WRIT
75471/2025/16.09.2025 27267 /2023 |S B ROUT GENERAL BRANCH-S
MATA- FIRST
75472/202516.09.2025 278/2020 [K R JENA GENERAL ADPEAL
CRLMC- CRIMINAL
75473/2025/16.09.2025 1534/2010 |S C DAS GENERAL MISC
FAO- MISC.
75474/202516.09.2025 S DAS GENERAL APPEAL
270/2010
SEC.
FAO- MISC.
75475/2025/16.09.2025 S DAS GENERAL APPEAL
511/2019
SEC.
FAO- MISC.
75476/2025/16.09.2025 R K SAI GENERAL APPEAL
257/2022
SEC.
75477/202516.09.2025 |[WA-77/2020 |G C JENA GENERAL WRIT
R APPEAL
WP (C) - WRIT
75479/2025(16.09.2025 322072016 |F JENA GENERAL BRANCH-8
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WP (C) -

WRIT

75481/20251(16.09.2025 3222/2016 P JENA GENERAL BRANCH-8
WP (C) - WRIT
75482/2025/16.09.2025 6379/2005 P K MISHRA GENERAL BRANCH-5
WP (C) - WRIT
75483/2025/16.09.2025 21947/2020 B K DAS GENERAL BRANCH-7
o MISC.
75495/2025/16.09.2025 B K SWAIN GENERAL APPEAL
585/2014
SEC.
WP (C) - WRIT
75497/2025/16.09.2025 35790/2022 S K NAYAK GENERAL BRANCH-5
WP (C) - WRIT
75499/2025/16.09.2025 35790/2022 A K MISHRA GENERAL BRANCH-5
WP (C) - WRIT
75506/2025/16.09.2025 24974/2025 A SAHOO GENERAL BRANCH-8
WP (C) - WRIT
75508/2025(16.09.2025 24974/2025 A SAHOO GENERAL BRANCH-8
75550/2025 16.09.2025 |"EL{C)~ S PRUSTY GENERAL
o 16110/2025
WRIT
WP (C) - BRANCH
75554/2025/16.09.2025 17286/2022 S C DAS GENERAL (DIVISION
BENCH-2)
Order
WP (C) - Dtd.
75558/2025/16.09.2025 |, 02" 00 M. K. SWAIN GENERAL 2011-12—
15
Order
CMP- Dtd. WRIT
75559/2025/16.09.2025 417/2024 SUVENDU BARIK GENERAL 2024-05— |BRANCH-2
07
Order
CRLMP- Dtd. WRIT
75562/2025/16.09.2025 664/2024 SRINIBASH MOHANTY GENERAL 5025-08- |BRANCH-7
22
Order
WP (C) - Dtd.
75565/2025/16.09.2025 24907/2024 SUVENDU BARIK GENERAL 2024-10-
22
Order
CONTC- Dtd.
75566/2025/16.09.2025 2094/2025 SUVENDU BARIK GENERAL 2025-05-
09
Order
BLAPL- Dtd.
75567/2025/16.09.2025 5144/2025 SUVENDU BARIK GENERAL 2025-09- BAIL-1
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Order
ABLAPL- Dtd.
75569/2025|16.09.2025  [o-'"" o0 o |MANOJ KUMAR PANI GENERAL S025_0g [BAIL-2
09
Order
BLAPL- Dtd.
75572/2025|16.09.2025 | %" o [MANOJ KUMAR PANI GENERAL 2055-00-
15
Order
BLAPIL- Dtd.
75580/2025|16.09.2025 | oS0°"7 . |SARAT DASH GENERAL 2055-00-
12
Order
BLAPL- Dtd.
75599/2025(16.09.2025 | J500 0 oo |S.DAS GENERAL 2055-00-
15
RVWPET- CIVIL
75613/202516.09.2025 |00 o N R PANDA GENERAL REVISION
WP (C) - WRIT
75624/2025(16.09.2025 [Joo 0 o, D K BEHERA GENERAL BRANCH-S
WP (C) - WRIT
75637/202516.09.2025 |71 00 |G C BARIK GENERAL BRANCH-7
WP (C) - WRIT
75638/2025|16.09.2025 |70, 05 oo |L MOHANTY GENERAL BRANCH-S
WP (C) - WRIT
75639/202516.09.2025 7o 0o o< |S MOHARANA GENERAL BRANCH-7
WP (C) - WRIT
75640/202516.09.2025 | 7- -0 0o |S DHIR GENERAL BRANCH-S
WP (C) - WRIT
75641/202516.09.2025 |70 0,0, K N SAHOO GENERAL BRANCH-S
75642/2025 |16.09.2025  |[ChE” J P KAR GENERAL
VI 1452/2025
75643/2025 |16.09.2025 |"E(C)~ J P KAR GENERAL
i 25462/2025
75644/2025 |16.09.2025 |"E(C)~ S C DAS GENERAL
17871/2025
WP (C) - WRIT
75645/202516.09.2025 |70 oL o |A B MALLICK GENERAL BRANCH-S
75646/2025 |16.09.2025 |"E(C)~ A B MALLICK GENERAL
10189/2025
75647/2025|16.09.2025 |oL” P K PAL GENERAL
Y2 117/2025
75648/2025(16.09.2025  |CRLMP- G C SWAIN GENERAL |
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1063/2025
ABLAPL-
75650/2025116.09.2025 10369/2025 S N MISHRA GENERAL BAIL-2
MATA-
75653/2025116.09.2025 325/2024 S DASH GENERAL
MATA-
75657/2025(16.09.2025 oo s Das GENERAL
75661/2025|16.09.2025 o8O0~ B DAS GENERAL
-09. 12/2025
75671/2025 |16.09.2025  |CMET T K MOHANTY GENERAL
09 1412/2025
BLAPL-
75674/2025116.09.2025 5836/2025 S K NAYAK GENERAL
BLAPL-
75677/2025116.09.2025 5887/2024 D P DASH GENERAL
Order
ABLAPL- Dtd.
75749/2025116.09.2025 6726/2024 PRADIPTA BEURA GENERAL 202407
10
Order
ABLAPL- Dtd.
75750/202516.09.2025 |702000 e BEURA GENERAL e os.
12
Order
WP (C) - Dtd. WRIT
75751/202516.09.2025 |0 70 M BATI GENERAL ot 00 |enancH-T
12
Order
WP (C) - Dtd. WRIT
75760/2025116.09.2025 24669/2025 ASHOK KUMAR SARANGI GENERAL 2025-09- |BRANCH-7
15
Order
WP (C) - Dtd. WRIT
75780/2025(16.09.2025 |3 077 oA, K. MOHANTY GENERAL 10— |onancH_S
05
Order
BLAPL- Dtd.
75781/2025116.09.2025 8357/2025 PRASANTA KUMAR ROUTRAY GENERAL 2025-09-
12
Order
BLAPL- Dtd.
75782/2025116.09.2025 8384/2025 PRASANTA KUMAR ROUTRAY GENERAL 2025-09-
12
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